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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 10th July, 2026

S.0. 3772(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 5014(E) Dated:04/11/2025 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intention to acquire the land specified in the Schedule
annexed to the said notification for construction of Road Maintenance, management and operation of NH-121(New
NH-309) in the stretch of land from Km. 5.735 to Km 10.000 in the district of UDHAM SINGH NAGAR in the state
of UTTARAKHAND.

And whereas the substance of the said notification has been published in “Hindustan Times” and
“Hindustan” both dated 16 Nov 2025; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and
settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH-121(New NH-309)
in the stretch of land from Km. 5.735to Km. 10.000 in the District of UDHAM SINGH NAGAR in the state of

UTTARAKHAND
|State: UTTARAKHAND |[District: UDHAM SINGH NAGAR
SL. || Survey/Plot Type of Land Nature of Land Area|| Name of Land
No.|| Number (in Hectares)||Owner/Interested
Person

[ 2 3 | 4 L s | s

|Taluk: Kashipur

|Village: Chandpur

1 162 Government Road 0.0462||Government of
Uttarakhand
162

Cl

175 Government Road 0.06{|Government of
Uttarakhand
175

Village: Dhanori Patti

3 |10 Private Agriculture/Non Agriculture 0.008||Gunvati W/o
Jasvant Singh
10

4 |19 Private Agriculture/Non Agriculture 0.032{|Anil Kumar Arora
S/o Prakash

Chandra, Prem
Arora, Satyam
Arora, Ashok
Arora S/o Anil
Kumar Arora,
Pawan Kumar,
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Vipin Chiv S/o
Sushil Kumar,
Pankaj Kumar
Agarwal, Neeraj
Kumar S/o Brijraj
Saran Agarwal,
Manjeet Pal Singh,
Charanjeet Singh
S/o Sukhwant
Singh, Lakshmi
Dutt Pant S/o
Keshav Dutt Pant,
Hari Dutt
Ghildiyal S/o
Bhairav ??Dutt
Ghildiyal, Chandra
Devi Kotwal W/o
Kunwar Singh
Kotwal, Mohit
Upadhyay S/o
Nand Kishore
Upadhyay,
Shekhar Joshi S/o
Prayag Dutt Joshi,
Bhagwati Devi
W/o Shiv Dutt
Suyal, Mohammad
Farooq Ansari S/o
Intezaar Hussain,
Tripti Rai S/o
Sanjay Kumar Rai,
Gulshan Kumar
S/o Natha Singh,
Sulochana Devi
W/o Shankar
Singh Rawat,
Jitendra Kaur W/o
Manjeet Pal Singh,
Iftisham Parveen
daughter of Shri
Mubeen Alam S/o
Hassan Azizi,
Amit Bisht S/o
Bhagwat Singh
Bisht, Devbrat
Singh S/o Dev
Singh, Mayank
Agarwal S/o
Krishna Kumar
Agarwal, Neha
Madan S/o
Mukesh Madan,
Maulana Aslam
Veg, Maulana
Akram Veg,
Maulana Afzal
Veg, Maulana
Ajmal Veg,
Maulana Salik
Veg, Maulana
Qasim Veg S/o
Abdul Hakim,
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Akhtari Begum
W/o Abdul Hakim,
Rumi Bindal W/o
Pankaj Kumar
Agarwal, Meeta
Bindal W/o Neeraj
Kumar Agarwal,
Mrs. Gurnam Kaur
W/o Sukhwant
Singh, Manjeet Pal
Singh S/o
Sukhwant Singh,
Rishu Parashar
alias Rishu
Sharma S/o
Chiranjiv Sharma,
Nandan Singh
Adhikari advocate
S/o Bhupal Singh
Adhikari, Bhupal
Singh Adhikari
S/o Bahadur
Singh, Dhirendra
Singh S/o Mahavir
Singh, Uma Swar
daughter of
Rajendra Singh
Swar, Bhaga Devi
W/o Bhupal Singh
Rawat, Pradeep
Singh Bisht S/o
Mohan Singh
Bisht, Kamla Devi
W/o Bhawani Dutt
Kandpal,
Yogendra Singh
Rawat S/o
Shishupal Singh
Rawat, Mohan
Dutt S/o Devi
Dutt, Deepak
Chandra Joshi S/o
Prem Ballabh
Joshi, Tulsi Dutt
S/o Bala Dutt,
Muralidhar
Bahuguna S/o
Bala Dutt
Bahuguna, Basanti
Devi W/o Anand
Singh, Indra Singh
Negi S/o Nain
Singh Negi,
Surajpal Singh S/o
Ramprasad,
Lakshmi Devi W/o
Surendra Singh,
Sapna Negi W/o
Harendra Singh
Negi, Vimlo Devi
W/o Gokul Dev,
Mamta Bisht W/o
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Pushkar Singh
Bisht, Ashutosh
Mamgai, S/o Om
Prakash Mamgai,
Deepak Chandra
Joshi, S/o Prem
Ballabh Joshi,
Anandmani
Dhoundiyal, S/o
Late Revadhar
Dhoundiyal,
Devendra Singh,
S/o Man Singh
Negi, Virendra Pal
Singh, S/o Karan
Singh, Shambhu
Gupta, S/o Late
Om Prakash
Gupta, Rahul
Kumar Negi, S/o
Puran Singh Negi,
Munni Devi, W/o
Dilwar Singh
Negi, Surjeet
Singh, S/o Ranjeet
Singh, Rajveer
Singh, S/o
Surendra Singh,
Sunil Singh, S/o
Raje Singh,
Sarvjeet Singh, S/o
Surma Singh,
Jaswinder Kaur,
daughter of Surma
Singh, Sonia
Sharma, W/o
Virendra Kumar
Sharma, Padma
Devi, W/o Nand
Ballabh, Anandi
Devi, W/o Kunwar
Singh, Girish
Chandra Joshi S/o
Laxmi Dutt Josh,
Sushma Devi Pant,
W/o Raja Ram
Pant, Madan
Mohan Singh, S/o
Raghunath Singh,
Dinesh Kumar, S/o
Vijay Singh,
Bhairav ??Dutt S/o
Govind Ballabh,
Ankur Prajapati
S/o Raju, Basanti
Devi W/o Anand
Singh, Dan Singh
Bisht S/o Veer
Singh Bisht,
Arvind Kumar S/o
Vikas Babu S/o
late Mangate,
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Gulshan Rani W/o
Mohan Lal,
Basanti Devi W/o
Anand Singh,
Dinesh Kumar S/o
Vijay Singh,
Bhairav ??Dutt S/o
Govind Ballabh,
Ankur Prajapati
S/o Raju, Basanti
Devi W/o Anand
Singh, Sandhy
Rani W/o Umesh
Chand, Md. Arif
S/o Md. Hanif,
Deepti Agarwal
S/o0 Munesh
Kumar, Anmol
Bindal S/o Pankaj
Kumar Agarwal,
Ashok Pal Singh
S/o Virendra
Singh, Urmila
Devi W/o
Shailendra Singh,
Kalpeshwari Devi
Rawat W/o Anoop
Singh Rawat,
Kanti Devi
daughter of Jhabar
Singh W/o
Virendra Singh
Rawat, Kiran
Gusai W/o Matbar
Singh Gusai,
Konica Pancholi
W/o Ganesh
Pancholi, Gayatri
Devi W/o Harish
Chandra, Champa
Devi W/o Bhairav
?2?7Dutt Pancholi,
Chanda Papnoi
W/o Parmanand
Papnoi, Jitendra
Singh Chauhan
S/o Dara Singh
Chauhan, Jeev
Kumar Sharma
son Hansraj
Sharma, Jyoti
Kamboj W/o
Ghanshyam Singh
Kamboj, Hemlataa
W/o Yogesh
Chandra, Dan
Singh Bisht S/o
Veer Singh Bisht,
Dulari daughter of
Puran Singh,
Devendra Singh
Rawat S/o Pan
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Singh Rawat,
Dhan Singh Negi
S/o Ganga Singh,
Neeru Saini S/o
Akash Saini,
Neelam Mehra
alias Nitika Mehra
W/o Yogesh Singh
Mehra, Bina
Pancholi W/o
Prakash Pancholi,
Bhavana Devi W/o
Prahlad Singh,
Manju Rawat
daughter of
Virendra Singh
Rawat, Maya Devi
W/o Pramod
Kumar, Murlidhar
Bahuguna S/o
Baladatt, Yashpal
Singh Rawat S/o
Madho Singh,
Rajni Devi W/o
Ashok Kumar,
Radha Pandey
W/o Ajay Pandey,
Rekha Devi
Sundriyal W/o
Pradeep Kumar
Sundriyal, Lovely
Rawat W/o Puneet
Kumar, Vandana
alias Vandana
Sharma W/o
Sanjeev Kumar,
Vimla Rawat W/o
Digamber Singh,
Vivek Rawat S/o
Kalyan Singh
Rawat, Shaheen
Rahman son
Abdul Rehman,
Shikha Agarwal
W/o Ravindra
Agarwal, Sheshpal
Singh daughter of
Revati Singh,
Rohit and Shiva
N.B. age 14 years
S/o Kamal, Ms.
Roli and Ms.
Mohini daughters
S/o Kamal
guardian father of
Kamal, Shekhar
Joshi S/o Prayag
Dutt Joshi, Sarita
W/o Paramananda,
Sunita W/o Raj
Kumar Singh,
Sunita Chaudhary
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W/o Subhash
Chaudhary,
Subhash Chandra
Chandra Ghoshal
S/o Shakti Charan
Ghoshal, Subhash
Chaudhary S/o
Ram Ratan Singh,
Surendra Singh
Rawat S/o Sain
Singh Rawat,
Sushila Devi W/o
Vijay Pal Singh,
Sangeeta Kumari
W/o Vikas
Chandra Sharma,
Hemchandra Joshi
S/o Nathuram
Joshi,Hoshiyaar
Singh S/o Late
Beniram

19

23

Common (Private/Government)

Agriculture/Gul

0.0712

Government of
Uttrakhand
23

25

Private

Agriculture

0.0064

Manish Sehgal S/o
Kailashchandra
Sehgal, Amit
Agarwal S/o Rishi
Agarwal alias
Rishi Kumar
Agarwal, Nitin
Agarwal S/o Rishi
Agarwal alias
Rishi Kumar
Agarwal

25

45

Government

Canal

0.032

Government of
Uttrakhand
45

51

Government

Raasta

0.0032

Government of
Uttrakhand
51

52

Government

Canal

0.0064

Government of
Uttrakhand
52

Vill

age: Laxmipur Lachchhi

10

10

Private

Agriculture

0.0142

Jitendra Kumar
Arora S/o Ved
Prakash

10

21

Private

Agriculture

0.018

(21/2 min) Ashna
Agarwal W/o Anuj
Kumar Agarwal,
Sushma Agarwal
W/o Dinesh
Kumar Agarwal,
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Rachna Garg W/o
Kulbhushan Garg,
Sushma Agarwal
W/o Dinesh
Kumar Agarwal,
(21/2 min) Ashna
Agarwal W/o Anuj
Kumar Agarwal,
Sushma Agarwal
W/o Dinesh
Kumar Agarwal,
Rachna Garg W/o
Kulbhushan Garg,
Sushma Agarwal
W/o Dinesh
Kumar Agarwal,
(21 min)
Vedprakash S/o
Lalchand, (21/2
min) Sushma
Agarwal W/o
Dinesh Kumar
Agarwal,Rachna
Garg W/o
Kulbhushan Garg
21

24

Private

Agriculture/Non Agriculture

0.2754

Smt. Vedarani
W/o Kishanlal,
Ved Prakash S/o
Lal Chandra

24

25

Private

Agriculture

0.0991

25/1) Amrat Bai
Samukh Imrani
W/o Samukh
Chauhalyak
Imrani, Raj Rani
W/o Ramroop
Shastri, Pramod
Sharma S/o Late
Govardhan
Sharma, Deepika
Sharma daughter
of Pramod Sharma
W/o Sutisharan
Sharma (25/2)
Vedprakash S/o
Lalchand

25

26

Private

Agriculture

0.0315

Rajendra Kaur S/o
Ajaib Singh,
Kanika Mahrotra
daughter of Ram
Krishna Mahrotra
W/o Rachit
Mahrotra, Ujjawal
Agarwal S/o Harsh
Kumar Agarwal
26

27

Government

Crematorium

0.0105

Government of
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Uttarakhand
27

28

Government

River

0.0025

Government of
Uttrakhand
28

29

Private

Agriculture/Non Agriculture

0.0144

(29 min) Ratan
Singh S/o Harnam
Singh, Amit
Krishna
Chaturvedi S/o
Vinod Krishna
Chaturvedi, Manju
Chaturvedi W/o
Vinod Krishna
Chaturvedi,
Narendra Chand
Singh S/o Karan
Chand Raj, Ram
Kripal Agarwal
S/o Raja Ram
Agarwal, Rajiv
Kumar, Sanjeev
Kumar sons of
Somnath, Rupam
Agarwal S/o
Harimohan
Agarwal, Kanti
Gairola W/o K.N.
Gairola, Godavari
Nainwal W/o
Harish Chandra
Nainwal, Naveen
Nautiyal S/o
Manmohan
Nautiyal, Kuldeep
Kumar S/o Shri
Koshal Kumar,
Kiran Agarwal
W/o Sanjay
Agarwal, Gaurav
Kumar S/o
Virendra Singh,
Nirmal Chandra
Pant S/o Devki
Nandan Pant,
Pushpa Rawat W/o
Virendra Singh
Rawat, Piyush
Agarwal S/o
Amod Agarwal,
Amod Kumar
Agarwal S/o
Radhe Shyam
Agarwal, Prema
Pant W/o Nirmal
Chandra Pant,
Neeraj Agarwal
S/o Ramkripal
Agarwal,
Ramkripal
Agarwal S/o Raja
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Ram, Sudhir
Tiwari S/o late
Chandrashekhar
Tiwari, Rajendra
Kaur W/o Ajaib
Singh, Ramkrishna
Mabhrotra S/o late
Kameshwarnath
Mahrotra, Pooja
Gupta W/o Pawan
Kumar Gupta and
Pawan Kumar
Gupta S/o Balveer
Saran Gupta, Rajiv
Kumar Singh S/o
Mahendra Pal
Singh, Shivam
Agarwal S/o
Sanjay Agarwal
S/o Radha Raman
Agarwal, Ankit
Jindal S/o Rakesh
Jindal, Pushpa
Sharma W/o
Rakesh Kumar
Sharma,
Sumanlata W/o
Premchand,
Premchand S/o
Dwarika Prasad,
Hariraj Singh S/o
Puran Singh,
Namita Pant W/o
late Shaktichandra,
Renu Agarwal
W/o Amod
Agarwal and
Manu Agarwal
W/o Piyush
Agarwal daughters
of Rajendra
Kumar, Renu
Agarwal W/o
Amod Agarwal
and Manu
Agarwal W/o
Piyush Agarwal
daughters of
Rajendra
Kumar,Kanika
Mehrotra W/o
Ram Hans
Malhotra W/o
Rachit Mehrotra,
Abhishek Agarwal
S/o Brajesh
Chandra Agarwal,
Sushila Devi W/o
Shivraj Saran,
Sanjeev Jindal S/o
Shivraj Saran,
Rupali Agarwal
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W/o Sanjay
Agarwal, Gaurav
Jain S/o Suresh
Chandra Jain,
Shivraj Saran S/o
late Amarnath,
Ujjwal Agarwal
S/o Harsh Kumar
Agarwal, Vaishali
Vishnoi W/o
Prashant Mandola,
Reena Rani W/o
late Alok Kumar
Vishnoi, Naresh
Kumar S/o Uttam
Singh S/o
Ramswaroop,
Santosh Devi W/o
Naresh Kumar
daughter of Prem
Singh, Ashok
Kumar Agarwal
S/o Madan Lal
Garg, Virendra
Kumar S/o late
Babu Singh, (29
min) Ajay Singh
Nagra S/o
Gurucharan Singh,
Saroj Chaubey
W/o Sanjeev
Kumar Chaubey,
Sunil S/o Deshraj,
Ashok Kumar
Agarwal S/o late
Madan Lal Garg,
Virendra Kumar
S/o late Babu
Singh, Pujan
Mahrotra S/o
Pradeep Kumar
Mahlotra, Neha
Tabar W/o Pujan
Mahrotra, Kirti S/o
Rohit Sharma,
Deepti Agarwal
W/o Neeraj
Agarwal,
Mahendrapal
Singh S/o
Himachal Singh,
Manju Bisht W/o
Manwar Singh,
Ravi Kant Sharma
S/o Banshidhar
Sharma, Renu
Devi W/o Arun
Kumar, Sandhya
Vishnoi W/o
Harshvardhan
Bishnoi

29
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Government

Drain

0.001

Government of
Uttarakhand
3

30

Common (Private/Government)

Agriculture/Road

0.0913

(30/1) Ratansingh
S/o Harnamsingh,
Amit Krishna
Chaturvedi S/o
Vinod Krishna
Chaturvedi, Manju
Chaturvedi W/o
Vinod Krishna
Chaturvedi,
Narendra Chand
Singh S/o Karan
Chand Raj, Ram
Kripal Agarwal
S/o Raja Ram
Agarwal, Rajiv
Kumar, Sanjeev
Kumar S/o
Somnath, Roopam
Agarwal S/o
Harimohan
Agarwal, Kanti
Gairola W/o K.N.
Gairola, Godavari
Nainwal W/o
Harish Chandra
Nainwal, Naveen
Nautiyal S/o
Manmohan
Nautiyal, Prema
Pant W/o Nirmal
Chandra Pant,
Neeraj Agarwal
S/o Ramkripal
Agarwal, Sudhir
Tiwari S/o Late
Chandrashekhar
Tiwari, Rajendra
Kaur S/o Ajaib
Singh, Ramkrishna
Mehrotra S/o Late
Kameshwarnath
Mehrotra, Pooja
Gupta W/o Pawan
Kumar Gupta and
Pawan Kumar
Gupta S/o Balveer
Saran Gupta, Rajiv
Kumar Singh S/o
Mahendra Pal
Singh, Shivam
Agarwal S/o
Sanjay Agarwal
S/o Radha Raman
Agarwal, Ankit
Jindal S/o Rakesh
Jindal, Pushpa
Sharma W/o
Rakesh Kumar
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Sharma,
Sumanlata W/o
Premchand,
Premchand S/o
Dwarika Prasad,
Hariraj Singh S/o
Pooran Singh,
Namita Pant W/o
Late
Shaktichandra,
Renu Agarwal
W/o Amod
Agarwal and
Manu Agarwal
W/o Piyush
Agarwal daughter
of Rajendra
Kumar, Renu
Agarwal W/o
Amod Agarwal
and Manu
Agarwal W/o
Piyush Agarwal
daughter of
Rajendra Kumar,
Abhishek Agarwal
S/o Brajesh
Chandra Agarwal,
Sushila Devi W/o
Shivraj Saran,
Sanjeev Jindal S/o
Shivraj Saran,
Rupali Agarwal
W/o Sanjay
Agarwal, Gaurav
Jain S/o Suresh
Chandra Jain,
Shivraj Saran S/o
the Late Amar
Nath, Ujjwal
Agarwal S/o Harsh
Kumar Agarwal,
Vaishali Bishnoi
W/o Prashant
Maindola, Reena
Rani W/o the late
Alok Kumar
Bishnoi, Naresh
Kumar S/o Uttam
Singh S/o
Ramswaroop,
Santosh Devi W/o
Naresh Kumar
daughter of Prem
Singh, Ashok
Kumar Agarwal
S/o Madan Lal
Garg, Virendra
Kumar S/o the late
Babu Singh.

30
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32

Common (Private/Government)

Agriculture/Road

0.0753

(32/2 ) Ratansingh
S/o Harnamsingh,
Amit Krishna
Chaturvedi S/o
Vinod Krishna
Chaturvedi, Manju
Chaturvedi W/o
Vinod Krishna
Chaturvedi,
Narendra Chand
Singh S/o Karan
Chand Raj, Ram
Kripal Agarwal
S/o Raja Ram
Agarwal, Rajiv
Kumar, Sanjeev
Kumar S/o
Somnath, Roopam
Agarwal S/o
Harimohan
Agarwal, Kanti
Gairola W/o K.N.
Gairola, Godavari
Nainwal W/o
Harish Chandra
Nainwal, Naveen
Nautiyal S/o
Manmohan
Nautiyal, Bahadur
Singh S/o Gopal
Singh, Ramkripal
Agarwal S/o
Rajaramnam,
Sudhir Tiwari S/o
late
Chandrashekhar
Tiwari, Rajendra
Kaur S/o Ajaib
Singh, Ramkrishna
Mahotra S/o Late
Kameshwarnath
Mabhotra,
Sumanlata S/o
Premchand,
Premchand S/o
Dwarika Prasad,
Hariraj Singh S/o
Puran Singh,
Namita Pant W/o
Shaktichandra,
Kanika Mahrotra
D/o Ram Krishna
Mahrotra W/o
Rachit Mahrotra,
Abhishek Agarwal
S/o Brajesh
Chandra Agarwal,
Sushila Devi W/o
Shivraj Saran,
Sanjeev Jindal S/o
Shivraj Saran,
Rupali Agarwal
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W/o Sanjay
Agarwal, Gaurav
Jain S/o Suresh
Chandra Jain,
Shivraj Saran S/o
late Amarnath,
Ujjwal Agarwal
S/o Harsh Kumar
Agarwal, Vaishali
Vishnoi W/o
Prashant
Maindola, Reena
Rani W/o late
Alok Kumar
Vishnoi, Naresh
Kumar S/o Uttam
Singh S/o
Ramswaroop,
Santosh Devi W/o
Naresh Kumar
daughter of Prem
Singh, Ashok
Kumar Agarwal
S/o Madan Lal
Garg, Virendra
Kumar S/o late
Babu Singh (32
min.) Ajaib Singh
Nagra S/o
Gurucharan Singh,
Saroj Chaubey
W/o Sanjeev
Kumar, Sunil S/o
Desharaj

32

36

Common (Private/Government)

Agriculture/Population/Barren

0.0012

Government of
Uttarakhand
36

46

Common (Private/Government)

Agriculture/Road

0.0012

(46/1) Amart Bai
Samukh Imrani
W/o Samukh
Chauhanyak
Imrani, Raj Rani
W/o Ramroop
Shastri, Pramod
Sharma S/o late
Govardhan
Sharma, Deepika
Sharma daughter
of Pramod Sharma
W/o Sutishran
Sharma

46

Total”

0.901]
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